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Sadhna Srivastava, M [1:- This contempt petition has been filed against 

IL 
the order dated 23M6 passed in. OA. 151 of 06 whereby this Tribunal issue,a 

direction to respondent No. 4 to decide the pending representation. 

2. 	Show cause reply has been filed on behalf of the respondent 

stating therein that in compliance of order passed by this Tribunal, 

representation filed by the applicant was considered and speaking order 

dated 23.6.06 has been passed by the Superintendent of Post Offices, 

Samastipur Division, Samastipur. The copy of the order is on record at 

Annexure -Ito the show cause reply. The learned counsel for the applicant 
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admits that the order passed by this Tribunal has been complied with. He 
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further submits that liberty be given to challenge the said order trough a h  

fresh OA. 

3. 	Since order of this Thbunai has been complied with, the CCPPL 

is disrniss4% and notice discharged. However liberty is grrnted to the 

applicant to challenge the aforesaid speaking order through fresh OA, if so 

advised. 
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